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The Lok Sabha met at Eleven of
the Clock

[{SARpAR HUKAM SINGH in the Chair)
ORAL ANSWERS TO QUESTIONS

Mr. Chairman: Questions.

Shri A. M. Thomas: Sir, I rise to
raise a point of order. It has been
ruled by the Deputy Speaker on
former occasions that the Deputy-
Speaker is entitled to participate in
the debates even while he is in the
Chair, so that, in this case, the ques-
tion stands in your name and though
you are in the Chair. Are you not
entitled to say that this question may
be answered by the Government?

Mr. Chairman: From the expres-
sion of the hon. Member himself, I
find that he realises the difficulty.

Shri Gadgil: The only limitation is
that you cannot ask supplementaries.
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Shri Chattopadhyaya: May I know
whether after the Employment Ex-

changes are brought under the juris- -

diction of the State Governments, the
Gorakhpur Labour Recruiting Or-
ganisation will be under the Centre
or the U. P. State Government?

Shri Abid All: The Gorakhpur
Organisation has a different status.
It is for the recruitment of workers
for coal mines. A Committee was
appointed last year and changes were
made acdbrding to the recommenda-
tions of that committee. Therefore,
there is no further change contem-

plated with regard to that particular
centre,.

Shri Chattopadhyaya: May I know
why the Gorakhpur Labour Recruit-
ment Organisation has a different
status?

Shri Abid Ali: Because it has a
different function to perform.

Shri Gidwani: Will the staff em-
ployed at present by the various
States remain in gervice or will there
be any changes?

The Minister of Labour (Shri
Khandubhal Desai): Most of the staff
have been recruited from the State
services themselves and when they
will be transferred, they will, of
course, be under the States. What-
ever staff has been engaged at the
central level will be adjusted with

the States. I am sure that they won’t
lose their service.

CATERING ON RaILWAYS

*459. Shri Jhulan Sinha: Will the
Minister of Rallways be pleased to
state the steps taken to open an
“Annapoorna” Stall at the GQorakhpur
Railway Station?

The Parliamentary Secretary to
the Minister of Railways and Trams-
port (Shri Shahnawaz  Khan): The
proposal to provide an ‘Annapoorna’
Refreshment Room at Gorakhpur
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Railway Station has since been drop-
ped.

Shri Jhulan Sinha: May I know
what is the reason behined the drop-
ping of this proposal when the ‘Anna-
poorna’ has been catering healthier
and cheaper food at the station?

Shri Shahnawaz Khan: According
to the recommendations of the Ala-
gesan Committee on catering, it was
decided that departmental catering
should be started at least at one im-
portant station on each railway. It
has been decided to start departmen-
tal catering at Gorakhpur on the
North Eastern Railway.
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Shri Bhagwat Jha Azad: May I
know how long this spoilt child of
the Railway Ministry, Mr. Vallabh-
das, will be allowed to give slow
poisoning to the travelling public?

Mr. Chairman: The hon. Member
should not put in so many adjectives
and must not assume things.

Shri Chattopadhyaya: May I krow
whether the Annapoorna at the Go-
rakhpur railway station has been
dropped because this Annapoorna has
a special status?

Shri Shahnawas Khan: The Anna-
poorna restaurant was never started
at Gorakhpur, How can it have a
special status?





